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Written Angwers 13628

Bharat Heavy Electricals (P) Ltd,

6397, Shri G. 8. Mishra: Wiil tae
Minister of Industrial Development
and Company Affairg be pleased to
state.

ta) how many posts of DUeputy
General Managers are there in the
units of the Bharat Heavy Eleciricals
Ltd. and what are their grades; and

(b) how many senior officers wer?
eligible for this post on the basig of
seniority, experience and pay-scule?

The Minister of Industrial Develop-
ment and Company Aftairs (Shri F.
A, Ahmed): (a) There are at present
three posts of Depuly General Man-
agers in Bharat Heavy Electricals Ad.
The details of the posts are as
under :—

Scale of pay

(1) Scnior Deputy General Manager (Tecchnical)
High Pressure Boiler Plant. Tx:uchlrapulh

(2) Deputy General Manager,

Rs. 2250 -per month (fixcd).

Rs. 1800-700-2000-325-2250.

Heavy Power Equipment lant, Hydcrabad.

(3) Deputy Gencral Manager,

High Pressure Boijer Plant, Tiruchirapalli. )

Rs., 1800-100-2000-125-2250.

Number of chg: le

Post Officers.
(b} Semior D_eputy-zi::_:cm-l_Mnx-\agcT('I?hmmn Tiruchirapall. - 3 -
Deputy General Manager, Tiruchirapallt. 8
Deputy General Managcr, 1iyderabad. 10

Violztion of Import Regulations

6398. Shri Jyotirmoy Basu:
Suri Bhagaban Das:
Shri K. Haldar:
Shri K. Ramani:
Shri Viswanatha Menon:

Will the Minister of Commerce be
pleased to state how many cases of
viclation of import regulations have
come to the notice of Government
during the last three years and the
action taken thereon?

The Minister of Commerce (Shrl
Dinesh Singh): 446 cases, from
1-4-64¢ to 31-3-67, In 426 cases de-
partmental enquiry was conducted

and the parties were debarred from
obtaining 1mport,export licences, cus-
toms clearance permits and ullot-
ments of imported goods through
State Trading Corporation Minerals &
Metals Trading Corporation for speci-
fic periods In 20 cases, the issue ot
licences to the firmg concerned wus
suspended for a specific period pend-
ing departmental enquiry.

Industrial Licencey for U.P.

6399. Shrl Vishwa Nath Pandey:
Wil the Minister of Indusicial Deve-
lopment and Company Allsly  bs
pleased to state:

{a) the number of applications for






